HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR.
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: ORDER ' I e i 5
No: 5’5};3 Dated:- 50//9 7,//\§ E' |
Sanction is hereby accorded to the additional ailotment of funds in '
favour of the following Subordinate courts under Major head2014 Adm. of Justice %
Sub head 0488 Distt.& Sessions Court under various sub heads and 2071-P&ORB 1
(Defined Pension Scheme) object head 641-Pensionary Charges for the year 2015-
16.
| S.No. | Name of the Courts | Salary B cabtn T 2071-P&ORB (NPS)
Rs.in lacs Rs. in lacs e '
U_L Pr. D&S Judge Budgam . 30.00 B e s R L
o Pr. D&S Judge Poonch 4000 | 0.50
3 Pr.D&S Judge Rajouri el 0.10
|4 Spl.Judge Anti Corruption Srinagar [ﬁ T:_-— __60‘:!— ; %t:--_m_— ' r
5 Spl.Judge anti-Corruption 0.10 : --- b ,
T Corruption CBI,Srinagar Bl 0 Lo e IR L A e
6 Chief Judicial Magst.Poonch .- 0.30 --- L i
7 Municipal Magistrate Srinagar - 0.10 - :
8 P&T Magst.Jammu === Bl il " i
9 Munsiff Ganderbal - --- o0 - et .
10 Munsiff Kangan | 0.15 o o Ry
11 Munsiff Kishtware : -~ b AR - .
12 Munsiff Mahanpora e 0.20 =g :
13 Munsiff Kulgam IR e R 5 k.
14 Munsiff Magam ek 0.15 5 o 2
(16 | Munsiff Nobra ) S RN e SR
For Misc.Court : : . :
D&S Judge Srinagar : 4.00 lacs . ¥
-(Kam Singh) 2’°,Q’ r

1-3 Pr.D&S Judge Budgam/Poonch/Rajouri.
4= Spl.Judge Anti Corruption Srinagar
5 Spl Judge Anti-Corruption CBI Srinagar
65 Chief Judicial Magistrate Poonch e
7 Muncipal Magistrate Srinagar Y o 5.4
5 P&T Magst.Jammu Rl o
9-14 Munsiff Ganderbal/Kangan/Kishtwar/Mahanpura/Kutgam Magam ‘\mhl ]
23 Treasury Officer Sub Treasury Saddar Court Complex Srinagar
24 Treasury Officer Sub Treasury District Court Complex Janipur Jammu
25-33 Treasury Officer Budgam/Poonch/Rajouri/Ganderal/Kangan/Kishtwar/
Mahanpora/Kulgam/Nobra.
......... for information and nfa, T eI
34 Order file. S

T Dy.Registrar (Acctts)
e _30/9/3.
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